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Fir e No: os t\'u zo2s-Ncrr/8 s€o {f<u!
Na'n<lNnr, ConaprrNy LAw TnrduNnr ' (J

(l(lO Complex, Block .- 3, 6,t Floor,
New Delhi 110 003

Datc: - 7710812023

Otrttlcr: Ont>riR

In cxercise of the powcrs confc.rrcd under Rule 15A (2) ol National
(lompany Law'I'r:ibunal (salary, Ailowanccs and other'r'erms and conditions
of Scrvicc of Pre'sidcnt ancl other Members) Rules 20I5 and in consultation as
requircd undcr Rtrle 15A (4), Ilon'ble President, NCLT is pleased to order
transfr:r and posii^g of the following Members of NCI-T: -

2. ordcr:s for joining of shri L.N. Gupta, Mcmber (T') (sl. No.ti) and shri
subrata Kumar I)ash, Me'mber (T') (sr. No.9) at their respective praces, wi1 bc
issucd separatcly.

S.

No
Nanau or rrrE Mntrnuns PREsrNr

PosllNc
NEw

Posllxc
1 Justicc (Retd.)'l' Krishnavalli

Mcmbcr (J)
NCLT,

Bengaluru
NCt,T
Kochi

2 I)r. Patiband la Sa tyanarayerna
I'rasad, Membcr (J)

NCLT,
New Delhi

NCT,I,
Chandigarh

a,) Shri I i.V. Strbba llao
Mcmbcr (J)

NCI,T
Mumbai

NCI'L
Cuwahati

4 Shri Satya Rar.rjan Prasad
Mcmbcr ('l')

NCLI)
Cuttack

NCLT,
Guwahati

5 Shri San-rccr Kakar
Mcmbcr ('l')

NCLT,
Chennai

NCLT,
Ahmedabad

6 Ms. Anuradha Sanjay Ilhatia
Mcmbcr ('l')

NCI,T,
Mumbai

NCLT,
Amravati

7 Shri Shyam lJabu (l;rutarn

Mcnrbcr ('l')
NCLT,

Mumbai
NCL,T,

Kochi
u Shri L.N. (iupta

Membcr ('l')
NCLT,

New Delhi
NCT,1,

Chandigarh
9 Shri Subrata Kumar I)ash

Mcmbt-.r ('l')
NCT,'I,

(lhandigarh
NCLT, Nc.w

Delhi

ss$P



3' 'l'hc' rcmaining Mcmbcrs (Sl. Nos. 7 to 7) are requested to join their
rcspective IJcnches immcdia tely.

4. 'l'his issues with the approval of I Ion'blc president, NCt.'r

rr il0

Wdr*lt1'2
(Anupam Lahiri)

Secretary

(lopy lo:

1. Justicc (ltctd.) 'l'Krishnavalli, Membcr (J)

2. I)r. Patibandla Satyanarayana prasad, Member (J)

3. Shri I LV. Subba Rao, Mcmber (J)

4. Shri Satya Ranjan Irrasad, Membcr (T')

5. Shri Sameer Kakar, Mcmber ('l')

6. Ms. Anuradha Sanjay Bhatia, Membcr ('I')

7. Shri Shyam llabu (lautam, Mcmber ('l')

8. Shri L.N. (iupta, Mcmbt_.r ('l')

9. Shri Subrata Kumar I)ash, Mcmbcr ('l')

10. I lon'ble Members, NCL'I'

11. PS to I Ion'ble I)residcnt, NCLT Ncw Dclhi
12. PPS to secrc'tary, Ministry of Corporatc Affairs, Ncw Delhi
13. Sh Riazul I Iaclue, Urtdcr Sc'cretary to the Government of India, Ministry

of Corporate Affair:s, Ncw l)elhi;
14. I']S to Sccretary, NCL'f
15. I')S to Ilcgistrar, NCL'I'

16. I)cputy Registrar / Assistant Registrar, NCll,'[ I]engaluru, Chennai, Kochi,
(lhandigarh, Mumbai, Amravati, Guwahati, Cuttack

17.I'jay & Accour-rts officc.r, Ministry of Corporate Affairs, Delhi, Kolkata,
Mumbai, Chcnnai

18. 'l'hc Senior Accounts officer, NCL'I'New Delhi
19. NCL'I Website

20. (luard Irilc


